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=T AfSGEAT F oSANd oA ATAT W K YEiE ST o sHIY HeH WA iy srfanrgm,

ATHIST & 36 HIATAT H I g 3T IAFT [gadg AThAT T [HLe707 63T ST Jeha T & |

AL
SATEE TS & yerieT o & NH309A ¥ fh. Y. 169 @ f.#1.206 F oy srofw it STy arett &<=T
TRT sroraT §<=T afga A &t "@fem Rawr

TS FT A IAqES S &7 AT STerET

%ﬁ? I H&AT T F7 TR g i v S #7 S i #7 Sree

e (IEIRECIEY) (FFRT)

1 2 3 4 5 6

TS T ATH: FUIST
T AT ATH: STHGIAT
1 402M EASIA qfey sefereh forar afvme 0.004 (F#:T) 0.004
2 404M GECARAF I seres e aiae 0.003 (%I 0.003
3 590 GECARAF TR TATET g 0.008 (F¥) 0.008
4 672 EASIA ST iy 0.003 (737 ) 0.003
5 673 TR EERCIEE I CIES 0.003 (737 ) 0.003
T T A SYfeATe T
6 1777 EEil For 0.004 (24X 0.004
7 1804 TR T 7 F (TIE) 0.011 (FFT) 0.011
8 1870 [REL Fior 0.004 (F#7T ) 0.004
9 215 TS a0 forer afios 0.006 (FFa7 ) 0.006
10 305 BEL W/ qa 0.009 (FFa7 ) 0.009
11 686 [REL a4 ) Ff 0.005 (FT ) 0.005
12 6932M BEL Fio 0.001 (¥ 0.001
13 6933M GEil F 0.001 (3#a¥) 0.001
14 6934M [RE o 0.001 (FFT) 0.001
15 6935 [GELl Fio 0.005 (%) 0.005
16 6936M GEil Fi 0.003 (F#a¥) 0.003
17 6946M [RE o 0.006 (F#7¥ ) 0.006
18 6947 [GELl Fio 0.006 (FFIY) 0.006
19 6948M GEil F 0.005 (Z#a¥) 0.005
20 741 GRS T 5 (T23T) 0.006 (F#7¥ ) 0.006
21 769M IBEL F 0.003 (¥ 0.003

e T AT WAL
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22 3641 T 7 F (T2E) 0.005 (FFa7 ) 0.005
23 3642 T 7 F (T23) 0.003 (FFa7 ) 0.003
T T ATH: A @raAv
24 352 T 7 % (T2E) 0.003 (FFa7 ) 0.003
T T AT 8 S
25 1150 Tt frfor s 0.005 (FFa7 ) 0.005
26 1153 T AT 0.003 (FFa7 ) 0.003
27 1156 PIGECE 0.001 (%I 0.001
28 1163 T 0.001 (FFa7 ) 0.001
29 1164 GIEEIREREEIRCE ) 0.005 (FFa7 ) 0.005
30 1488 T 0.001 (FFa7 ) 0.001
31 1496 T / ST 0.004 (F#7T ) 0.004
32 1497 GIEEIREREEIRCE ) 0.001 (FFaT ) 0.001
33 1498 GIEEICERTEIMAERI 0.005 (%I 0.005
34 1499 T / ST 0.008 (FF7¥ ) 0.008
35 1512 ATt fawtor farsmr 0.004 (F#7T ) 0.004
36 1513 GIEEICERTEIMAERI 0.001 (FFTY) 0.001
37 1514 GIESIBEACEIMAEE N 0.001 (3#a¥) 0.001
38 1515 ATt fawtor farsmr 0.009 (FF7¥ ) 0.009
39 1516 GIEEICERTEIMAERI 0.001 (FFTY) 0.001
40 1714 A 0.008 (FFa7 ) 0.008
41 1715 AT, For ferere/ 0.004 (FFa7 ) 0.004
T
42 1719 RIEEICERTEIIAERI 0.013 (X)) 0.013
43 1724 F 0.003 (%) 0.003
44 2520 GIESIBEACEIUAEEIN] 0.004 (Z#a¥) 0.004
45 2531 RIEEIEERTEIMAERI 0.013 (%) 0.013
46 2542 AT o fasm/ 0.003 (¥ ) 0.003
Haq
47 2543 AT, For ferera/ 0.001 (FFaT ) 0.001
Haq
48 2765 GIEEICERELIMRER T 0.001 (gFT7) 0.001
49 2767 GIEEIEEATEIMAERIT 0.004 (FFIY) 0.004
50 2773 EERENCE I CIEY) 0.004 (FF7¥ ) 0.004
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|| || = || || |
51 2774 GECARAF RIEEIEEAEEIUAERIT 0.005 (%47 0.005
52 2783 TR RIEEIEEAEEIURERIT 0.003 (FFIY) 0.003
53 2808 RECARAS AT 0.001 (FFIX) 0.001
54 2809 GECARAF T ATIorRT 1S 0.013 (FFTY) 0.013
55 3064 TR RIEEIEEAEEIIAERIT 0.006 (FFT) 0.006
56 3066M LEil FO | T 0.001 (Z%a¥) 0.001
57 3075 AT GIESIBEACEIMAEE N 0.01 (FT7) 0.01
58 3162 GECARAF RIEEIEEAEEIURERIT 0.003 (¥ 0.003
59 3163M TR GIEEICERELIMRER T 0.004 (Z#aT) 0.004
60 3164 TR GIEEICERELILAER L 0.008 (Z#aT) 0.008
61 3190M GECARAF RIEEIEEAEEIURERIT 0.004 (FFTT) 0.004
62 3191M TR WE" Fwrter fwT 0.008 (Z#Fa7) 0.008
63 3192M AT WE" Fewrter fwT 0.004 (EF=T) 0.004
64 3244M AT WE" Fewrter fewT 0.015 GF=) 0.015
65 3245 AT GIESIBEACEIMAEEIN] 0.015 (3#a¥) 0.015
66 3247M TR GIEEICERELILREE T 0.001 (FF7T) 0.001
67 3255M GEEARF GIEEICERTEIMAERI 0.033 (%I 0.033
68 3266 AT WE" R 0.001 (FF7T) 0.001
69 3267 AT WE" R 0.001 (FF7T) 0.001
70 3268 TR GIEEICERELIMRER T 0.001 (Z#a¥) 0.001
71 3889 AT GIESIEEACEIMAEE N 0.006 (FFIY) 0.006
72 3891 AT GIESIBEACEIUAEEIN] 0.006 (Z#a¥) 0.006
73 3913 TR GIEEICERELIMRER T 0.003 (F#a¥) 0.003
74 3979 IGEl T4 [ AT 0.006 (FFIY) 0.006
75 625 TR ST T AT / 0.003 (ZF27T) 0.003
TS T ATH: AT TN

76 365M TR TT7F (TEE) 0.001 (Z%FaT) 0.001
77 386 AT ULEES 0.02 (FT7) 0.02
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e 7 AT SETET

78 366 TN F (TZI) 0.003 (F%47) 0.003
79 403 EERENEEIEIEIE 0.01 (%47 ) 0.01
80 471 EERENEEIEIEIE 0.028 (FF7) 0.028
81 474M EEREIEEEE CIC 0.011 (FAT) 0.011
82 475 GEED 0.006 (FF47) 0.006
T T ATH: TEIAT

83 380 FT / = 0.003 (F%47) 0.003
84 395M F / = 0.004 (zFa7) 0.004
85 410 F / g 0.006 (F277) 0.006
T T ATH: ATEEIET

86 5969 EERENEEIE EIES 0.042 (Z%7) 0.042
87 5979 T R o 0.001 (Z%7) 0.001

LELE

88 5995 GIESIEEREEILRER N 0.003 (z%a7) 0.003
89 5996 AT 0.003 (z%a7) 0.003
90 5997M GIESIBEACEIMAEEIN] 0.006 (Z#a¥) 0.006
91 5999 AT 0.003 (z%a7) 0.003
92 6001 AT 0.001 (z%aT) 0.001
T T A AAE

93 1942 T 0.001 (z%aT) 0.001
94 1945M GIESIEEAECILRERIN 0.002 (z%a7) 0.002
95 1947 GIESIBEACEIMAEEIN] 0.009 (B#a¥) 0.009
96 1969M RIEEICERTEIIAERI 0.008 (%Y 0.008
97 1970 GIESIBEACEIUAEEIN] 0.006 (FFIY) 0.006
98 1978M GIESIBEACEIUAEEIN] 0.004 (Z#a¥) 0.004
99 1979M GIESIEEACEIMAEE N 0.003 (%) 0.003
100 1993M GIESIBEACEIVAEEIN] 0.011 (FFIX) 0.011
101 1994 GIESIBEACEIVAEEIN] 0.009 (Z#a¥) 0.009
102 1995 GIESIEEACEIMAEE N 0.003 (%) 0.003
103 1996 GIEEIEEREEIUREEIT 0.004 (FFIT) 0.004
104 1997 GIEEIEEREEILRERIN] 0.004 (%7 0.004
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i T TH: RISLET (F0E)

105 5967 TR ESRENEEEEIEIG 0.03 (F%a7) 0.03
106 5970M T Tt ftor s 0.008 (FFa7 ) 0.008
107 5971 T T fesrfor ferma/ 0.024 (FFa7 ) 0.024
108 5972 RECARAS GIEEIEEREEIUR TR 0.01 (FTT) 0.01
109 6080 TS ;Tﬁ_"ﬁ ferfor ferTa/ 0.008 (FFa7 ) 0.008
110 6081M TR ;Tﬁ_"ﬁ ferfor ferTa/ 0.006 (FFa7 ) 0.006
111 6084 GECARAF RIEEIEEAEEIURERIT 0.004 (FFTT) 0.004
112 6085 TR GIEEIREAEEIRCE ) 0.008 (FFa7 ) 0.008
113 6086 TR Tt fwfor s 0.003 (747 ) 0.003
114 6205 IBELl Fo 0.014 (FFTX) 0.014
115 6207 TR GIEEIREREEIRCE ) 0.008 (FFa7 ) 0.008
116 6208 TR Tt ffor s 0.013 (737 ) 0.013
117 6218 AT GIESIBEACEIMAEEIN] 0.011 (B%a¥) 0.011
118 6314M GRS et fawtor farsmr 0.005 (FT ) 0.005
119 6315 TR GIEEIRERSEIERCEI] 0.018 (FFa7 ) 0.018
120 6316 AT GIESIBEACEIMAEE IR 0.011 (B%a¥) 0.011
121 6317M GEEARF GIEEICERTEIMAERI 0.035 (%I 0.035
122 6318M TR Tt ffor e 0.001 (FFa7 ) 0.001
123 6327M AT GIESIBEACEIMAEEIN] 0.004 (Z#a¥) 0.004
124 6328M GEEARF GIEEICERTEIMAERI 0.005 (%) 0.005
125 6329 AT GIESIREACEIUAEEIN] 0.016 (FFIY) 0.016
126 6334M AT GIESIBEACEIVAEEIN] 0.001 (Z#a¥) 0.001
127 6335 AT GIESIEEACEIMAEE N 0.015 (%I 0.015
128 6337 AT GIESIBEACEIVAEEIN] 0.005 (%) 0.005
129 6338 AT GIESIBEACEIUAEEIN] 0.018 (3#a¥) 0.018
130 6449 GEEARF RIEEIEERTEIMRERI 0.011 (FFIX) 0.011
131 6451 AT ESRENEEEEICIG 0.009 (FFIY) 0.009
TiE T ATH: TETAT

132 1942M GECARF RIEEIEEAEEIIAER I 0.003 (¥ 0.003
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133 1945M RIEEIEEATEIMAERIT 0.005 (%Y 0.005
134 2303M GIESIREACEIUAEEIN] 0.003 (Z#a¥) 0.003
135 2307M et ffor s 0.001 (FFa7 ) 0.001
136 2310 RIEEIEEAEEIIAERIT 0.023 (FFIY) 0.023
137 2402M GIEEICEREEIMRER T 0.004 (%I 0.004
138 2424M RIEEIEEATEIIAERIT 0.001 (FFTY) 0.001
139 2425M GIEEIEEREEIUR TR 0.001 (FFIX) 0.001
140 4191 GIEEICEREEIMRER T 0.011 (FFTY) 0.011
141 4192 RIEEIEEAEEIURERIT 0.006 (%I 0.006
142 4193M GIEEIREREEIRCE ) 0.025 (FFa7 ) 0.025
143 4194M GIEEIEERTEIMAERI 0.006 (%I 0.006
144 4195M RIEEIEEAEEIURERIT 0.001 (F¥) 0.001
145 4196M GIEEIREREEIRCE ) 0.005 (FFa7 ) 0.005
146 4210 Fior 0.001 (F#=a¥) 0.001
147 4213 RIEEIEEAEEIURERIT 0.009 (FF¥) 0.009
148 4215M ATt fawtor farsmr 0.001 (FF7T ) 0.001
149 4250M GIEEICERTEIMAERI 0.003 (%I 0.003
150 4256M GIESIBEACEIMAEE N 0.006 (Z#a¥) 0.006
151 4257 ATt fawtor farsmr 0.006 (FF7T ) 0.006
152 4258M GIEEICERTEIMAERI 0.003 (%I 0.003
153 4260 GIESIBEACEIMAEEIN] 0.004 (Z#a¥) 0.004
154 4262 et fawtor farsmr 0.009 (FF7¥ ) 0.009
155 4265M GIEEICERTEIMAERI 0.001 (¥ 0.001
156 4333 T/ a7 0.04 (FF47) 0.04
157 4354M AT, For ferera/ 0.003 (FFa7 ) 0.003
Haq
AT T AT AGL @rAT
158 246M F 0.003 (%) 0.003
TiE T ATH: SATHIE
159 731 Fio 0.003 (%) 0.003
AT T AT ITOSEIAT T8
160 1307 F 0.001 (FFa7 ) 0.001
161 1309 F 0.005 (FFa7 ) 0.005
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162 1410 rferear faramr 0.003 (FFIY) 0.003
163 1412 T 0.001 (F%=a¥) 0.001
164 1430 Fi 0.008 (%47 0.008
165 1439 i 0.005 (2%7) 0.005
166 1440 ESRENEEEEIEIG 0.008 (Z#a¥) 0.008
167 1657 T A AT 0.005 (%47 0.005
168 1785 EERS 0.015 (Z%7) 0.015
169 1791 ESRENEEEEIEIG 0.006 (Z#a¥) 0.006
170 1817 FTC T TS 0.034 (%I 0.034
171 1849 T | qaT 0.019 (F%7) 0.019
172 1850 F/ qaT 0.006 (%) 0.006
173 1856 T 0.001 (F%aT) 0.001
174 1880 T R o 0.008 (F%77) 0.008
LELE
175 1882 LEED 0.06 (FT7) 0.06
176 1885 T 4 / Fio 0.005 (z%47) 0.005
177 1905 GEED 0.005 (F%7) 0.005
178 1906 T A ATETE 0.016 (FFTY) 0.016
179 1971 F/ qaT 0.009 (¥ 0.009
180 1985 AT 0.003 (F%7) 0.003
181 1986 F / = 0.004 (zFa7) 0.004
182 |[1988 T e T / 0.013 (FF7) 0.013
CELE
183 406 GIESIBEACEIUAEEIN] 0.008 (Z#a¥) 0.008
T T ATH: F TEH
184 2196 FO / T 0.01 (FA7) 0.01
185 2197 N / s 0.01 (4T ) 0.01
186 2199 T R o= f 0.0123 (FFT) 0.0123
EELE
187 2201 T 0.004 (FFIT) 0.004
188 |l2202 ARARARALLY 0.013 GF=) 0.013
Haqd
189 2203 i 0.006 (FF47) 0.006
190 2204 F 0.001 (gFT7) 0.001
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191 2252 EERENEEIE EIEE 0.011 (Z%T) 0.011
192 2253 Treft 0.001 (FFTY) 0.001
193 2261 T 4 0.012 (F%a7) 0.012
194 2263 T 0.006 (FF7) 0.006
195 2264 Fir 0.004 (Z%a¥) 0.004
196 2267 ESEENEEEE | CIE 0.012 (FFTY) 0.012
197 2268 T / = 0.03 (Z%47 ) 0.03
198 2273 Fir 0.009 (Z%a¥) 0.009
199 2274 FTC A AT 0.001 (FFTY) 0.001
200 2275 T 0.001 (F%7) 0.001
201 2276 T T ATETE 0.005 (ZFa7) 0.005
202 2297 T 0.005 (2%7) 0.005
203 2298 T 0.003 (F%7) 0.003
204 2822 T A ATETE 0.036 (2FTY) 0.036
205 2823 R R o 0.094 (z%a7) 0.094
T
206 2863 EERENIEEIE EIES 0.053 (2%7) 0.053
207 2871 T ATt TS 0.001 (FFTY) 0.001
208 2872 EERENIEEIE EIES 0.01 (%47 ) 0.01
209 2904 EERENIEEIE EIES 0.028 (F%7) 0.028
210 2905 AT 0.001 (z%aT) 0.001
211 2965 T 7 F (TZIW) 0.001 (FFTY) 0.001
212 2966 7 F (TZETY) 0.001 (Z%7) 0.001
213 2972 T A ATETE 0.009 (FFIY) 0.009
214 2974 T aTIerRT TS 0.001 (FFIT) 0.001
215 2975 EERENIEEIE EIES 0.003 (2%77) 0.003
216 2999 7T (TEW) 0.003 (%) 0.003
217 3000 F 0.003 (3#a¥) 0.003
218 3003 N / s 0.007 (2%7) 0.007
219 3004 FO / T 0.015 (%I 0.015
220 3049 FO / T 0.008 (2#=a¥) 0.008
221 3050 F [ AT 0.012 (FFT7) 0.012
222 3053 i 0.012 (F%7) 0.012




10 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

223 3056 TR T F (TEE) 0.003 (Z%a7) 0.003
224 3082 TR Treft 0.003 (gFa7) 0.003
Total 1.7883

[®T. §. RO/UK/PKG-NH/IAHE/54/LA/3A]

o efiET, Feas
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1467(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH309A in the stretch of land from Km. 169 to Km. 206 ( Competent Authority for Land Acquisition (CALA)
Almora.) in the district of ALMORA in the state of UTTARAKHAND, hereby declares its intention to acquire such
land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, CALA, Almora in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either
in person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, eitherallow or disallow the objections.

Any order made by the Competent Authority for Land Acquisition (CALA) Almora. under sub-section (2) of
section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority for Land Acquisition (CALA)
Almora.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH309A in the stretch of land
from Km. 169 to Km. 206 (Competent Authority for Land Acquisition Almora.) in the district of ALMORA in

the state of UTTARAKHAND
State: UTTARAKHAND ||District: ALMORA |
SL. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)
Lt | 2 L3 [ 5 | 6 |
|Taluk: Almora |
|Village: Amkholi |
Land
1 402M Government || anagement 0.004 (Hectare ) 0.004
District
Complext
Land
2 404M Government || Vianagement 0.003 (Hectare ) 0.003
District
Complex
3 590 Government Primary Health 0.008 (Hectare ) 0.008
Center

4 ||672 ||Government |halmagna land || 0.003 (Hectare )|| 0.003
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5

673

Government

Barren land

0.003 (Hectare )

0.003

inhabited
|Village: Dotiyal Gaon |
|6 ”1777 ||Private “Agriculture ” 0.004 (Hectare )“ 0.004|
7 1804 Government Kaﬁ):tte dar) 0.011 (Hectare ) 0.011
|8 ||1870 ||Private ||Agriculture || 0.004 (Hectare )” 0.004|
Manager
9 215 Government District 0.006 (Hectare ) 0.006
Council
10 305 Private Agriculture()/ 0.009 (Hectare ) 0.009
Building
11 686 Private Varg 4/ 0.005 (Hectare ) 0.005
Agriculture
|12 ||6932M ||Private ||Agriculture || 0.001 (Hectare )|| 0.001|
13 [l6933Mm ||Private |lAgriculture || 0.001 (Hectare )| 0.001]
14 |l6934Mm ||Private |Agriculture || 0.001 (Hectare )| 0.001|
|15 ||6935 ||Private ||Agriculture || 0.005 (Hectare )|| 0.005|
16 |l6936M ||Private lAgriculture || 0.003 (Hectare )| 0.003|
17 |le946M ||Private |Agriculture || 0.006 (Hectare )| 0.006|
|18 ||6947 ||Private ||Agriculture || 0.006 (Hectare )|| 0.006|
|19 ||6948M ||Private ||Agriculture || 0.005 (Hectare )“ 0.005|
20 741 Government ;’a(rf;”a ttedan) 0.006 (Hectare ) 0.006
|21 ||769M ||Private ||Agriculture || 0.003 (Hectare )|| 0.003|
[Village: Bhetuli |
22 3641 Government ;’Ergipat tedar) 0.005 (Hectare ) 0.005
23 3642 Government Kaﬁ,; teda) 0.003 (Hectare ) 0.003
|Village: Sunar Khola |
24 352 Government Kag,; tedar) 0.003 (Hectare ) 0.003
|Village: Shail ghunth |
25 1150 Government E‘:}’)ﬁ;ﬁ‘;ﬂks 0.005 (Hectare ) 0.005
|26 ||1 153 ||Governmer1t ||Gram sabha || 0.003 (Hectare )” 0.003|
|27 “l 156 ||Government ||Gram sabha || 0.001 (Hectare )|| 0.001|
|28 ||1 163 ||Government ”Footpath || 0.001 (Hectare )” 0.001|
29 1164 Government glél;l;:m\?;c;rtks 0.005 (Hectare ) 0.005
|30 ”1488 ||Government ||Footpath || 0.001 (Hectare )|| 0.001|
Non
31 1496 Private Agricultural / 0.004 (Hectare ) 0.004
Building
32 1497 Government g‘:}’)ﬁ;ﬁ‘;ﬂks 0.001 (Hectare ) 0.001
33 1498 Government E‘ét;ﬁftmks 0.005 (Hectare ) 0.005
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Non

34 1499 Private Agricultural / 0.008 (Hectare ) 0.008
Building

35 1512 Government ||Fublic Works 0.004 (Hectare ) 0.004
Department

36 1513 Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

37 1514 Government ||Fublic Works 0.001 (Hectare ) 0.001
Department

38 1515 Government  ||Lublic Works 0.009 (Hectare ) 0.009
Department

39 1516 Government  ||FuPlic Works 0.001 (Hectare ) 0.001
Department

40 ”1714 |Private ||Agriculture 0.008 (Hectare )“ 0.008
Public Works

41 1715 Government Department / 0.004 (Hectare ) 0.004
Building

42 1719 Government Public Works 0.013 (Hectare ) 0.013
Department

43 [[1724 [Private || Agriculture 0.003 (Hectare )| 0.003

44 2520 Government Public Works 0.004 (Hectare ) 0.004
Department

45 2531 Government  ||Lublic Works 0.013 (Hectare ) 0.013
Department
Public Works

46 2542 Government Department / 0.003 (Hectare ) 0.003
Building
Public Works

47 2543 Government Department / 0.001 (Hectare ) 0.001
Building

48 2765 Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

49 2767 Government  ||Lublic Works 0.004 (Hectare ) 0.004
Department
Barren land

50 2773 Government inhabited [1/ 0.004 (Hectare ) 0.004
Building

51 2774 Government Public Works 0.005 (Hectare ) 0.005
Department

52 2783 Government  ||F ublic Works 0.003 (Hectare ) 0.003
Department

53 2808 |Government  |[Roli 0.001 (Hectare )| 0.001

54 2809 Government I]‘g’lo“aildmpal 0.013 (Hectare ) 0.013

55 3064 Government  ||F ublic Works 0.006 (Hectare ) 0.006
Department

56 3066M Private Agriculture/ 0.001 (Hectare ) 0.001
Building

57 3075 Government  ||FuPlic Works 0.01 (Hectare ) 0.01
Department

58 3162 Government  ||Lublic Works 0.003 (Hectare ) 0.003
Department




[T &% 3(ii)]

HILT =T TSI AT

13

59 3163M Government Public Works 0.004 (Hectare ) 0.004
Department

60 3164 Government ||Fublic Works 0.008 (Hectare ) 0.008
Department

61 3190M Government Public Works 0.004 (Hectare ) 0.004
Department
Public Works

62 3191M Government Department / 0.008 (Hectare ) 0.008
Building
Public Works

63 3192M Government Department / 0.004 (Hectare ) 0.004
Building
Public Works

64 3244M Government Department / 0.015 (Hectare ) 0.015
Building

65 3245 Government  ||Lublic Works 0.015 (Hectare ) 0.015
Department

66 3247M Government ||FuPlic Works 0.001 (Hectare ) 0.001
Department

67 3255M Government || ublic Works 0.033 (Hectare ) 0.033
Department
Public Works

68 3266 Government Department / 0.001 (Hectare ) 0.001
Building
Public Works

69 3267 Government Department / 0.001 (Hectare ) 0.001
Building

70 3268 Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

71 3889 Government  ||Lublic Works 0.006 (Hectare ) 0.006
Department

72 3891 Government  ||Lublic Works 0.006 (Hectare ) 0.006
Department

73 3913 Government || ublic Works 0.003 (Hectare ) 0.003
Department

74 3979 Private Varg 401/ 0.006 (Hectare ) 0.006
Building
Barren land

75 625 Government inhabited/ 0.003 (Hectare ) 0.003
Tank

|Village: Bina Gaon |
Varg 7

76 365M Government K (Pattedar) 0.001 (Hectare ) 0.001

|77 ||3 86 ||Governmer1t ||Gochar || 0.02 (Hectare )” 0.02|

|Village: Bhainsodi |
Varg 7

78 366 Government K (Pattedar) 0.003 (Hectare ) 0.003

79 403 Government ||>2rren land 0.01 (Hectare ) 0.01

overnme inhabited . ectare .
80 471 Government  ||oarren land 0.028 (Hectare ) 0.028
overnme inhabited ' eelare ‘
81 ||474M ||Government ||Barren land || 0.011 (Hectare )|| 0.011
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| | I [linhabited | I |

|82 ||475 ||Government ||R0ad || 0.006 (Hectare )|| 0.006|

|Village: Basauli |

83 380 Private Agriculture()/ 0.003 (Hectare ) 0.003
Building

. Agriculturel ]/

84 395M Private o 0.004 (Hectare ) 0.004
Building

85 410 Private Agriculture()/ 0.006 (Hectare ) 0.006
Building

Village: Jakhsoda

86 5969 Government Barrep land 0.042 (Hectare ) 0.042
inhabited
Barren land

87 5979 Government inhabited [1/ 0.001 (Hectare ) 0.001
Building

88 5995 Government ||FuPlic Works 0.003 (Hectare ) 0.003
Department

89 5996 ||Private ||Angan I 0.003 (Hectare )| 0.003|

90 5997M Government ||Fublic Works 0.006 (Hectare ) 0.006
Department

91 [[5999 ||Private ||Angan I 0.003 (Hectare )| 0.003]

92 ll6001 ||Private l|Angan I 0.001 (Hectare )| 0.001]

|Village: Maichaud |

93 [[1942 ||Private |Agriculture || 0.001 (Hectare )| 0.001]

94 1945M Government  ||Lublic Works 0.002 (Hectare ) 0.002
Department

95 1947 Government  ||Lublic Works 0.009 (Hectare ) 0.009
Department

96 1969M Government  ||Lublic Works 0.008 (Hectare ) 0.008
Department

97 1970 Government  ||Lublic Works 0.006 (Hectare ) 0.006
Department

98 1978M Government  ||Lublic Works 0.004 (Hectare ) 0.004
Department

99 1979M Government  ||Lublic Works 0.003 (Hectare ) 0.003
Department

100 1993M Government  ||FuPlic Works 0.011 (Hectare ) 0.011
Department

101 1994 Government  ||F ublic Works 0.009 (Hectare ) 0.009
Department

102 1995 Government  ||Lublic Works 0.003 (Hectare ) 0.003
Department

103 1996 Government  ||F ublic Works 0.004 (Hectare ) 0.004
Department

104 1997 Government  ||Lublic Works 0.004 (Hectare ) 0.004
Department

|Village: Kotyuda (Syunara) |
Barren land

105 5967 Government inhabited 0.03 (Hectare ) 0.03

106 ll5970M ||Government  |[Public Works || 0.008 (Hectare )| 0.008]
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| [ | [Depariment | [
Public Works

107 5971 Government Department / 0.024 (Hectare ) 0.024
Building

108 5972 Government Public Works 0.01 (Hectare ) 0.01
Department
Public Works

109 6080 Government Department / 0.008 (Hectare ) 0.008
Building
Public Works

110 6081M Government Department / 0.006 (Hectare ) 0.006
Building

111 6084 Government Public Works 0.004 (Hectare ) 0.004
Department

112 6085 Government  ||Lublic Works 0.008 (Hectare ) 0.008
Department

13 6086 Government  ||Lublic Works 0.003 (Hectare ) 0.003
Department

114 ”6205 ||Private ||Agriculture || 0.014 (Hectare )“ 0.014

115 6207 Government  ||Lublic Works 0.008 (Hectare ) 0.008
Department

116 6208 Government  ||Fublic Works 0.013 (Hectare ) 0.013
Department

117 6218 Government || ublic Works 0.011 (Hectare ) 0.011
Department

118 6314M Government Public Works 0.005 (Hectare ) 0.005
Department

119 6315 Government  ||Lublic Works 0.018 (Hectare ) 0.018
Department

120 6316 Government  ||Lublic Works 0.011 (Hectare ) 0.011
Department

121 6317M Government Public Works 0.035 (Hectare ) 0.035
Department

122 6318M Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

123 6327M Government  ||Lublic Works 0.004 (Hectare ) 0.004
Department

124 6328M Government  ||F ublic Works 0.005 (Hectare ) 0.005
Department

125 6329 Government  ||Lublic Works 0.016 (Hectare ) 0.016
Department

126 6334M Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

127 6335 Government  ||F ublic Works 0.015 (Hectare ) 0.015
Department

128 6337 Government  ||Lublic Works 0.005 (Hectare ) 0.005
Department

129 6338 Government  ||F ublic Works 0.018 (Hectare ) 0.018
Department

130 6449 Government  ||Lublic Works 0.011 (Hectare ) 0.011
Department

131 ||6451 ||Government ||Barren land || 0.009 (Hectare )|| 0.009
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| | | [linhabited || I

|Village: Gadhauli

132 1942M Government  ||Lublic Works 0.003 (Hectare ) 0.003
Department

133 1945M Government  ||Lublic Works 0.005 (Hectare ) 0.005
Department

134 2303M Government Public Works 0.003 (Hectare ) 0.003
Department

135 2307M Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

136 2310 Government ||Fublic Works 0.023 (Hectare ) 0.023
Department

137 2402M Government  ||Lublic Works 0.004 (Hectare ) 0.004
Department

138 2424M Government Public Works 0.001 (Hectare ) 0.001
Department

139 2425M Government  ||Public Works 0.001 (Hectare ) 0.001
Department

140 4191 Government  ||Lublic Works 0.011 (Hectare ) 0.011
Department

141 4192 Government Public Works 0.006 (Hectare ) 0.006
Department

142 4193M Government  ||Lublic Works 0.025 (Hectare ) 0.025
Department

143 4194M Government Public Works 0.006 (Hectare ) 0.006
Department

144 4195M Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

145 4196M Government Public Works 0.005 (Hectare ) 0.005
Department

146 [l4210 ||Private lAgriculture || 0.001 (Hectare )| 0.001

147 4213 Government  ||Lublic Works 0.009 (Hectare ) 0.009
Department

148 4215M Government Public Works 0.001 (Hectare ) 0.001
Department

149 4250M Government  ||F ublic Works 0.003 (Hectare ) 0.003
Department

150 4256M Government  ||Lublic Works 0.006 (Hectare ) 0.006
Department

151 4257 Government  ||F ublic Works 0.006 (Hectare ) 0.006
Department

152 4258M Government  ||F ublic Works 0.003 (Hectare ) 0.003
Department

153 4260 Government  ||Lublic Works 0.004 (Hectare ) 0.004
Department

154 4262 Government  ||F ublic Works 0.009 (Hectare ) 0.009
Department

155 4265M Government  ||Lublic Works 0.001 (Hectare ) 0.001
Department

156 4333 Government ||00chart/ 0.04 (Hectare ) 0.04
Building
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Public Works
157 4354M Government Department / 0.003 (Hectare ) 0.003
Building
|Village: Mehar Khola |
158 |l246M ||Private [Agriculture || 0.003 (Hectare )| 0.003]
|Village: Enakot |
|159 ||731 ||Private ||Agriculture || 0.003 (Hectare )” 0.003|
|Village: Pandey Khola City |
|16O ||1307 ||Private ||Agriculture || 0.001 (Hectare )|| 0.001|
|161 ||1309 ||Private ||Agriculture || 0.005 (Hectare )” 0.005|
162 1410 Government gzg:rtment 0.003 (Hectare ) 0.003
163 1412 ||Private lAgriculture || 0.001 (Hectare )| 0.001]
|164 ”1430 ||Private ||Agriculture || 0.008 (Hectare )“ 0.008|
l165 [[1439 ||Private |Agriculture || 0.005 (Hectare )| 0.005|
166 1440 Government iizgiggnd 0.008 (Hectare ) 0.008
167 1657 Government iﬁgiiﬂd 0.005 (Hectare ) 0.005
168 ” 1785 ||Government ”Barren || 0.015 (Hectare )” 0.015
169 1791 Government iizgiggnd 0.006 (Hectare ) 0.006
170 1817 Government ifigielznd 0.034 (Hectare ) 0.034
171 1849 Government gﬁﬁii/ng 0.019 (Hectare ) 0.019
172 1850 Private gﬁggﬂg‘re/ 0.006 (Hectare ) 0.006
173 ||1856 ||Government ||Footpath || 0.001 (Hectare )|| 0.001
Barren land
174 1880 Government inhabited [1/ 0.008 (Hectare ) 0.008
Building
1175 1882 ||Government  |[Road I 0.06 (Hectare )|| 0.06)
176 1885 Private \A’chil/ture 0.005 (Hectare ) 0.005
[177 |[1905 ||Government  |[Road I 0.005 (Hectare )| 0.005|
178 1906 Government g‘gﬁﬁ;ﬁ“d 0.016 (Hectare ) 0.016
179 1971 Private gﬁirligi“r};”re - 0.009 (Hectare ) 0.009
180 |[1985 ||Government  |[Footpath I 0.003 (Hectare )|| 0.003
181 1986 Private gﬁirligi“r};”re - 0.004 (Hectare ) 0.004
Barren land
182 1988 Government inhabited [1/ 0.013 (Hectare ) 0.013
Building
183 406 Government PD‘;‘;l;fm\l‘;ftks 0.008 (Hectare ) 0.008
[Village: Muy Bahak |
|184 ||2196 ||Private ||Agriculture o/ || 0.01 (Hectare )” 0.0ll
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| | | |Building | I |

185 2197 Private Agriculture()/ 0.01 (Hectare ) 0.01
Building
Barren land

186 2199 Government inhabited [1/ 0.0123 (Hectare ) 0.0123
Building

187 ||2201 ||Government ||F ootpath || 0.004 (Hectare )|| 0.004
Barren land

188 2202 Government inhabited [1/ 0.013 (Hectare ) 0.013
Building

189 12203 ||Private lAgriculture || 0.006 (Hectare )| 0.006]

190 [[2204 ||Private lAgriculture || 0.001 (Hectare )| 0.001|
Barren land

191 2252 Government inhabited 0.011 (Hectare ) 0.011

|192 ||2253 ||Government ||R01i || 0.001 (Hectare )|| 0.001|

|193 ||2261 ||Private ”Varg 4 || 0.012 (Hectare )“ 0.012|

1194 2263 ||Private |Agriculture || 0.006 (Hectare )| 0.006|

|195 ||2264 ||Private ||Agriculture || 0.004 (Hectare )|| 0.004|

196 2267 Government  ||P2rren land 0.012 (Hectare ) 0.012
inhabited

197 2268 Private Agriculture()/ 0.03 (Hectare ) 0.03
Building

|198 ||2273 ||Private ||Agriculture || 0.009 (Hectare )” 0.009|
Barren land

199 2274 Government inhabited 0.001 (Hectare ) 0.001

|200 ||2275 ||Government ||Footpath || 0.001 (Hectare )|| 0.001|

201 2276 Government Barrep land 0.005 (Hectare ) 0.005
inhabited

1202 [[2297 ||Private |lAgriculture || 0.005 (Hectare )| 0.005|

|203 ||2298 ||Private ||Agriculture || 0.003 (Hectare )|| 0.003|

204 2822 Government || oairen land 0.036 (Hectare ) 0.036
inhabited
Barren land

205 2823 Government inhabited [1/ 0.094 (Hectare ) 0.094
Building

206 2863 Government || oarren land 0.053 (Hectare ) 0.053
inhabited

207 2871 Government  [[Municipal 0.001 (Hectare ) 0.001
Board

208 2872 Government || oarren land 0.01 (Hectare ) 0.01

v inhabited ' '

209 2904 Government  |[oron land 0.028 (Hectare ) 0.028
inhabited

210 112905 ||Government  |[Roli I 0.001 (Hectare )| 0.001
Varg 7

211 2965 Government K (Pattedar) 0.001 (Hectare ) 0.001
Varg 7

212 2966 Government K (Pattedar) 0.001 (Hectare ) 0.001

213 2972 Government || P2rren land 0.009 (Hectare ) 0.009
inhabited
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214 2974 Government Municipal 0.001 (Hectare ) 0.001
Board
Barren land

215 2975 Government . . 0.003 (Hectare ) 0.003
inhabited

216 2999 Government Varg 7 0.003 (Hectare ) 0.003
K (Pattedar) ) ’

217 ||3000 ||Private ||Agriculture || 0.003 (Hectare )|| 0.003

218 3003 Private Agriculture()/ 0.007 (Hectare ) 0.007
Building

219 3004 Private Agriculture()/ 0.015 (Hectare ) 0.015
Building

220 3049 Private Agriculture()/ 0.008 (Hectare ) 0.008
Building

221 3050 Private Agriculture()/ 0.012 (Hectare ) 0.012
Building

222 13053 ||Private lAgriculture || 0.012 (Hectare )| 0.012]
Varg 7

223 3056 Government K (Pattedar) 0.003 (Hectare ) 0.003

224 13082 ||Government  |[Roli I 0.003 (Hectare )| 0.003]

| Total|| 1.7883)|
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